Title: Regarding the detriorating condition of internal security in the country especially the recent killings in
North East and Jammu and Kashmir and the steps taken by the government in regard thereto.

Shri L.K. Advani">SHRI RAJESH PILOT (DAUSA): Sir, I call the attention of the Minister of Home Affairs to
the following matter of urgent public importance and request that he may make a statement thereon:

"The deteriorating condition of internal security in the country especially the recent killings in North East and
Jammu and Kashmir and the steps taken by the Government in regard thereto."

>THE MINISTER OF HOME AFFAIRS (SHRI L.K. ADVANI): Sir, the overall security situation in the country
has not deteriorated. However, the areas of concern are Pak-guided insurgency in Jammu and Kashmir, the
subversive activities of militant groups in the North East and the violence perpetrated by the Left Wing extremist
groups...(Interruptions)

DR. T. SUBBARAMI REDDY (VISAKHAPATNAM): Sir, what about Andhra Pradesh?

SHRI L.K. ADVANI: I have included that. Some positive results are discernible in Jammu and Kashmir. The
number of violent incidents in the State is on the decline. There have also been a large number of arrests and
recovery of weapons and explosives. An Action Plan involving, inter alia, measures to curb infiltration, counter-
militancy in the hinterland, protection of minorities, enhanced intelligence capabilities, greater functional
integration and coordination amongst security forces, greater interaction with border population and
technological upgradation of security forces has been launched to tackle militancy. These efforts are coordinated
and overseen by the two Unified Headquarters at Jammu and Srinagar which are headed by the Chief Minister.
Periodic reviews are also carried out at the State Government and Central Government levels. Support from
Pakistan for the terrorists/foreign mercenaries, however, continues undiminished.

The militants in Jammu and Kashmir have enlarged the area of violence to Jammu region. The killings in Doda
district of Jammu and Kashmir in July, 1998 and in Chamba district of Himachal Pradesh in August, 1998 have
been condemned by all. Security in these areas has been tightened. The State Government of Jammu and
Kashmir has been providing an ex-gratia grant of rupees one lakh each to the next of kin of those killed and
Rs.50,000 to each of that injured 1n acts of terrorist violence and these ex-gratia payments are subsequently
reimbursed by the Central Government.

The total number of persons killed in insurgency-related violence in the North East has shown a decline this
year, from 1655 in 1997 to 1262 in 1998 (upto December 2). Four States in the North East are, at present,
affected by insurgency. These are Assam, Manipur, Nagaland and Tripura. Though there has been an increase in
incidents of violence in Assam and Tripura, the situation in Manipur and Nagaland has shown signs of
improvement. In Manipur, 79 civilians have been killed this year as against 233 in 1997.

In Nagaland, where there is an ongoing ceasefire between the Government of India and the NSCN (I/M), there is
a significant improvement. Only 25 civilians were killed in Nagaland this year as compared to 92 in 1997. The
number of civilians killed in Tripura during 1998 is 200 as against 205 during 1997. However, the number of
civilians killed in Assam has gone up from 285 in 1997 to 463 in 1998. The Government of India 1s closely
monitoring the situation and 1s rendering necessary assistance to the State Governments concerned.

Insurgency in the North East has never been looked upon only as a law and order problem. The strategy to curb
insurgency includes a willingness to meet and discuss legitimate grievances; resolve that violence would not be
tolerated; friendly relations with neighbouring countries; accelerated infrastructural development; stress on
employment schemes; and good governance and decentralisation.

Left wing extremism continues to remain a disruptive force, especially in parts of Andhra Pradesh and Bihar.
However, Left wing extremist violence has shown a downward trend in terms of the number of incidents. the
number of persons killed during the current year (up to November, 1998) was 466 as against 584 in 1997 and
541 in 1996. Andhra Pradesh and Bihar are the major theatres of Left wing extremists activity accounting for the



bulk of incidents and casualities. Special assistance is being given by the Central Government to the States
seriously affected by Left wing extremism.

The activities of the Sikh extremists in Punjab and neighbouring States remain at a low ebb.

The communal situation in the country is under control. The number of deaths in communal violence in the
country this year has been the lowest in the last ten years.
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It is there. He says that the number of civilians killed in Tripura during 1998 is 200 as against 205 during 1997.
1312 hours (Mr. Deputy-Speaker in the Chair)

The situation has so improved that the number of deaths has come down by 5. It is there in the statement of
yours. It is your statement - the number of civilians killed in Tripura during 1998 is 200 as against 205 during
1997.

SHRI L.K. ADVANI: I have not called it improvement. ... (Interruptions)

SHRI RAJESH PILOT : I am just telling the perception.
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SHRI L.K. ADVANI: Statement also says that though there has been an increase in incidents of violence in
Assam and Tripura...

SHRI RAJESH PILOT : I agree. But this is also there in your statement. ... (Interruptions)

SHRI L.K. ADVANI: I have given the figures. But, I have not called it improvement.
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The Army does not feel responsible for that and if the Army takes strong action, then the cease-fire gets violated.
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You can make out how coordination is lacking in our agencies.
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In Swarnkot, the Army camp was attacked by militants.

Tz fezem o 2, Twet eRereet 7 o | ¥ wFan € 5 g wet oft e AR a7 e 1w € i 9wl gur gt @ @) o i e | )
at 3 wed € fF dex weg T X 1@ 2 ) AfeT v 7 2 fF o e el # & =few on, @ @t @t e @1 Td wn doer oot @6t
Ft 8, 7 ToT TIEHR S FA 2, F IO Tl S wean) Afe 9t W St g @ wifen, 9 7@ gen 21 IR, 49 @ e o €
ster o fopedtra g2 1 g off i e, & off 7 o411 SMUH FROMA gar o7t {5 St A qiee S o, ot o eER eneHt 7t WS &) i
et A9 SR TRt e 4 fF et gel <u At @ @ @ €, 7 3 g AR I 3T G¥ X @ €, uen e o feet o fm e
MR AR G 8, Afe fmelt 3 &t g iR 3 feeettra g2

R FFTHEES FHH B a1 Hel @ o 9 T81 Tel @1 2 | g 7€ v e @ wer @ @ | A o geag @ e gfawrss s e o,
9% [T & & w1 R 1 7 T & wen =g fh tud w9 swiweny A e Fw 2 fe 9w # g et e gHwee $EE # i W
@ ¥ 378 S yfen fF e wa-ane wEAt § feat fifem #t &, -9 O vt 3ud omd € AR HE-HA o 36 Hien § 343 # )
TR THIfeTT Tt 1 gFwRE FEE H @ of fF et it Suet EHYF, Lfeei =Rt it B2 gfew 39 e Wy it we 39



ﬁﬁzaﬂnémlwfmmﬁ ATt St FFTERS A F T@T AT | AT qET Tl S HIGHT AIAT =T 8, 7 e o 9w et
TR g B

M GUR &1 57 fohar 8 1 g7 sraerd ® et fr et o st @t sme ogt @ o 3 am-2-22 & T qur smyfae Syt ot o
T E | R]R0 H YRR TH &l AIgehieise &l gl @ 7 off | FEl v r@eR d W & St «ff.UH.UF. Gt AEwhiense @ @ €, 3
el @ 31 & €2 I E.ud. fha o E 2, fhaa 3% "red A=y 5g MU €, 3T *ig Wi @, FE al T eted | g% Aien fE e
o guR gan 2, & wHeran € f& e gan, ol # Sen g1, o WHR HIEr F @ 2, aAfe e oft MR FA ot e @ e e
@ Frervm 97 @ 2, A Auy 57 @ ¥, WHR 39S IR H 1 39 3371 W 22 e fadem gu d, R s dhum. @ g ¥ o
TS ot W 3T gU €, 3 M Euw. P g T | FYER P Ael | W St Ot eteT SR w4 390 g, W TR, 4% AR @eiwe
FFR P it grea foe €, @ gt o €, 39 W TR A g FE # e gRen S iy s @ o et | faeidem amd &, @ teii-
99 § Tl w9 U 2| A @ P WY FEA1 951 ¢ {6 7 A7 e ot 36t A | e @ €, w w At wer @t

et T Wistae & aR § arrdia g8 off, o et 399 fhaet aiw g2 2 | dfe e ok S-SR @ T w6 it = o o o
SHY-HYAR | SEATH HT a1 FI | A A § TE a1 W H TR A, ABA 0 39 WY H HP A8l [HaATI )]%0 H FAR wHI A
& uar =en o fe w5 foerad o €, T Iuet ik @ T foran o FeiR @ gena fere | e o @ @ € T sk F gur
TEqH FId €, i IUS ®D Uge] €, AN FI 919 Sgd &A1 B A W €, ITHT FAT 3, Te FaT AT | [T T qres A et o fh
& 9Ed STo% HHS T 7Y FAT ANH ® 79 F TF 99 ¢ fF g ¥ vest @ awr w3a €, A e 7@ € 7w svei A e
T, FYHR & A FF T W TET W 2

STet o AT-¥ HI 9 €, URT §e TIQ Gead gNT | AT ® H AT Fel 93 €, ST AW H gl g o7 @ €, R d-Fwe o
BT forTed <1 32 & | 3T9eh! Uel.UE.|1.0A(3E) ¥ HF-%TaK 1 it a1d &1 W@l &, 91 &1 319 399 fha 3 a8 & | 39! 3139 & A
FiHST & W1 TMET | T8 Th Aol 399 8 | YS! ST AT 6 IT9 F@ 00 &t W e 91 7E7 | ST TH Uge] 9€ Wi uel 7@ @ 6
faferden @eT-wR ared € S99 3 S7uHT Wi $i EIRT SEREHT $hE HY of | I SAH! Vi gl € ot g99 g6 THE gl € |

st T G AHER (FIFIRR) @ 36 W a1 A @ af {ed § 9 S, 58 F 7@

MR. DEPUTY-SPEAKER: Please do not interrupt now.

... (Interruptions)

MR. DEPUTY-SPEAKER: No interruption please.

... (Interruptions)

MR. DEPUTY-SPEAKER: Shri Pilot has to seek the clarification and not you. Please do not interrupt now.
... (Interruptions)

MR. DEPUTY-SPEAKER: Let him finish, please.

... (Interruptions)

SHRI ABDUL HAMID (DHUBRI): Sir, this is a very serious matter... (Interruptions) The hon. Home Minister
should make a statement on the floor of the House with regard to Assam only... (Interruptions) Sir, Assam is
burning ... (Interruptions) Within seven days, 38 people have been killed in the bomb blasts... (Interruptions)

MR. DEPUTY-SPEAKER: Shri Pilot is seeking clarification, please do not interrupt him.
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This Parliament is not a dramatic stage, this is a stage of reality... (Interruptions)
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MR. DEPUTY-SPEAKER: Please do not interrupt.
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"Extremists killed in encounter with Army and other security forces from 1996 to November 1998 -- about
4213; kidnapping -3597; and rape cases -- 1750."
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... (==gF)

MR. DEPUTY-SPEAKER: I have got names of six to seven Members seeking clarifications. I cannot do that.

... (Interruptions)
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... (FEEr)
DR. SUBRAMANIAN SWAMY (MADURALI): Yes, he cannot say Sikh Extremists... (Interruptions)

SHRI L.K. ADVANI: I can say that 'Extremists in Punjab'. I am sorry... (Interruptions)
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MR. DEPUTY-SPEAKER: Please, let him give clarification. Please resume your seat. Do not interrupt, please.
... (Interruptions)

SHRI ABDUL HAMID (DHUBRI): Sir, this is a very serious matter... (Interruptions)

MR. DEPUTY-SPEAKER: I cannot permit you. The rules do not permit me. How can I do that? It is a Calling
Attention Motion, clarifications can be sought by the Member whose name is there on that.

... (Interruptions)

KUMARI MAMATA BANERIJEE : Sir, it is a very sensitive matter, please allow, at least, three-four Members
to speak on this... (Interruptions)

MR. DEPUTY-SPEAKER: It is not possible. Seven clarifications are sought, it cannot be converted into a
discussion. As per rules, I cannot do that.

... (Interruptions)

SHRI BHUBANESWAR KALITA (GUWAHATI): Sir, my point is different.

MR. DEPUTY-SPEAKER: Your point cannot be brought within this Calling Attention Motion.
... (Interruptions)

SHRI L.K. ADVANI: Mr. Deputy-Seaker Sir, yesterday, apart from this Calling Attention notice that has been
given by Shri Rajesh Pilot, the issue of recent bomb blasts in Assam was raised by several hon. Members. In
response to which I had said that I would be making a statement on that. If you permit me, I make a statement on
that right now.

Then, I also simultaneously deal with the points raised by Shri Rajesh Pilot. (Interruptions).

KUMARI MAMATA BANERJEE : Recently the Lucknow Police went to Calcutta. They killed four terrorists
who were involved in ISI activities. They were operating from Calcutta. So, please let us know the details.
(Interruptions).
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SHRI E. AHAMED (MANIJERI): Let there be a comprehensive statement. (Interruptions).



MR. DEPUTY-SPEAKER: Let him complete.
... (Interruptions)

SHRI RAJESH PILOT (DAUSA): Let us be factual. Yesterday the Minister of Home Affairs had agreed that he
would make a statement on the situation in Assam separately. Today he has made a statement about the bomb
blast on the 18th at Kokrajhar where 20 minority people were killed. He could have included that situation also
in his statement. He has spoken on Assam. He said yesterday that he would give a statement on Assam. What
they are saying is right. This is away from the Calling Attention. Yesterday he made a commitment. He could
have enlightened them about the Kokrajhar incident also today. In Kokrajhar 20 Muslims were killed.

SHRI E. AHAMED : The statement of the Minister of Home Affairs is very vague. ... (Interruptions)

SHRI P. UPENDRA (VIJAYAWADA): The statement of the Minister of Home Affairs is very sketchy. For
example, in Andhra Pradesh the law and order situation is very bad. The ISI activities are on the increase. There
are political killings daily.

MR. DEPUTY-SPEAKER: Shri Upendra, the Calling Attention deals only with the North-East.

SHRI L. K. ADVANI: No; it is not dealing with only the North-East. It is about the North-East Jammu and
Kashmir and the overall deteriorating condition of the internal security.

3T FEN A H I Ghar €1 F @ Sar § 1 AR areit-o7eft iy 93w B GR H et 7, 39 T IR B AN HE Gt @ | HHAT S A e
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... (5FaYF)
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... (FTEYT)
SHRI BRAJA KISHORE TRIPATHY (PURI): We are also raising the issue about Orissa.

SHRI BIJOY HANDIQUE (JORHAT): The Balsipur incident took place long after the Guwahati incident. He
should have spoken about the Balsipur incident also.

SHRI RAJESH PILOT : Our plea is that on the 18th in Kokrajhar 20 people were killed. He gave a statement
about the bomb blast near the Secretariat. My colleagues are saying that a comprehensive statement could have
been made on Assam. That is all they are saying. They are not saying anything else. What they are saying is,
tomorrow the hon. Minister, if he feels like, may tell us about the situation in Assam about the subsequent bomb
blasts; sequentially bomb blasts are taking place. (Interruptions)
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... (z=Far)

SHRI SANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): This is about the incident that took
place at Kokrajhar where 20 Muslims of Bodoland were killed.

SHRI L.K. ADVANI: Yesterday I was not even able to hear because so many people were shouting. Ultimately I
was told that 1t was about the bomb blast. Therefore, I said that I would find out the facts in that regard and come
here. And, therefore, [ have come. That was the statement made about the internal security climate, particularly



about Jammu and Kashmir and the North-East. I have made certain pertinent observations in which I have
conceded that so far as Assam is concerned, the situation is worsening.

SHRI P. UPENDRA : It does not reflect the law and order situation in the country. It is very sketchy and
unsatisfactory. He should make a comprehensive statement or you please allow a full-fledged discussion on the
law and order situation in the country.

aﬁﬁ.ﬁ.ﬁﬁgﬁgﬁ(ﬁmhmemqmﬁ%ﬁar%ﬁaﬁwﬁmﬁﬁmﬁmmﬁﬁmﬁw@?maﬁﬁﬁvﬁmﬁﬁaﬁ
FAFLW@E?
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MR. DEPUTY-SPEAKER: Shri Sultanpuri, can anybody stand up and speak?
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But the support from Pakistan for the terrorists and for the foreign mercenaries, however, continues
undiminished.
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That we have to be proactive.
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This is real war. This is proxy war in the real sense of the word.
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It is the process that has been going on.
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I know that.
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Saying that the situation has deteriorated on the whole in respect of the internal security climate, is not correct."
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SHRI P. UPENDRA : No. Even day before yesterday, one ex-MP was killed by Naxalites. There are political
murders everyday. Ex-MLAs and ex-MPs are being killed. How can he say that there is an improvement? This is
not correct. The Union Government is turning the Nelson's Eye to the law and order situation in the States ruled
by the supporting parties. Whether it is Maharashtra, Andhra Pradesh or Assam, they are turning the Nelson's
Eye. They send Central Teams to Tamil Nadu and West Bengal but they do not send a Central Team to Andhra
Pradesh.
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Interruptions)



SHRI BRAJA KISHORE TRIPATHY : Sir, there is no law and order in Orissa...(Interruptions)

MR. DEPUTY-SPEAKER: What is this? Let him answer. Please do not interrupt like this. Let him complete.
it AT FOT STSAT: IUTEAET ST, TH I Bl WHR FHAT & F F@1 79 ¥ 77 oAt F°t fewrw ww @ F)

... (cEagr)
MR. DEPUTY-SPEAKER: I am on my legs. Please take your seats.
... (Interruptions)

SHRI BRAJA KISHORE TRIPATHY : Sir, we draw the attention of the Home Minister to the deteriorating law
and order situation in Orissa...(Interruptions).
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SHRI BHUBANESWAR KALITA (GUWAHATI): Sir, we are not at all satisfied with the statement of the hon.
Minister. ....(Interruptions)

13.57 hrs.

CALLING ATTENTION TO A MATTER OF URGENT PUBLIC IMPORTANCE

Deteriorating Condition of Internal Security in the Country

especially the recent killings in North East and Jammu & Kashmir--contd.

SHRI RAJESH PILOT (DAUSA): Sir, the real idea was not just to give a statement and listen to his statement.

That was not the idea. The whole House would agree with me that the situation is deteriorating in the North-East
today. If the Home Minister says that it is improving, we can believe him.
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SHRI RAJESH PILOT : But look at the perception of the North-East. We were expecting that he would come
out with effective measures. He has not talked about the track. I have told him that ammunition is coming from
Cox Bazar. I have told him that the situation in Nagaland is deteriorating and extortion is on. He says

T HOH 2.

Satark is not the solution. The House would like to know what effective measures he is going to take about it.
On Kashmir, he has explained many things, but he has not talked about infiltration. He has to tell the measures
taken. ....(Interruptions)

MR. DEPUTY-SPEAKER: Whatever he wanted to say, he has already stated.

... (Interruptions)



SHRI RAJESH PILOT : What are the measures he is taking? ....(Interruptions) It is not correct. ....(Interruptions)
What is the use of Calling Attention. He must satisfy the House that these are the effective measures taken by
the Government for future. He is not saying anything about that. Does he agree that Assam is happy? ....
(Interruptions)

SHRI BHUBANESWAR KALITA (GUWAHATI): He must tell what measures he has taken. ....(Interruptions)

SHRI RAJESH PILOT : He must tell us something about what he is doing about it. We were not happy. That is
why, we raised a Calling Attention.

MR. DEPUTY-SPEAKER: You may not be happy, but he has already stated this.
... (Interruptions)

SHRI RAJESH PILOT : He has not stated the measures taken. ....(Interruptions) You speak, we speak and sit
down here. That is all. MR. DEPUTY-SPEAKER: For your clarification, he has already stated whatever he
wanted to state.

SHRI RAJESH PILOT : Is the situation happy there? Law and order is bad and bomb blasts are taking place.
The situation in Nagaland is also bad. He says that he is happy about it. ....(Interruptions) He must come out with
some measures. ....(Interruptions)
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... (SHAYT)
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SHRI RAJESH PILOT : This is not the way. ....(Interruptions) Hon. Prime Minister has given a statement in
Guwahati. Hon. Prime Minister also spoke in Parliament. (Interruptions) Hon. Prime Minister himself gave a
statement. ....(Interruptions)

14.00 hrs.
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... (Interruptions)

SHRI BRAJA KISHORE TRIPATHY (PURI): What about Orissa? There is no law and order in Orissa. ...
Interruptions)

SHRI RAJESH PILOT : I am very happy to hear what the hon. Home Minister said. But what I was pleading
with you, hon. Deputy-Speaker, Sir, is that this House would like to know about the steps taken by the
Government to solve this problem. Delegations would not solve the problem. I have requested to Home Minister
to tell us what effective measures he has taken to control the problem in the North-East, especially in Assam.
Everyday, there i1s a bomb blast there. We want an assurance on that also.

SHRI L. K. ADVANI: The delegation would guide me in this regard.



SHRI RAJESH PILOT : He has to assure the House by informing us about the effective measures which the
Government will take. The State Government has been demanding for paramilitary forces. Has he given the
paramilitary forces to the State Government? They are asking for modernisation of weapons in the North-East.
In the North-East, still, they are functioning with .303 rifles. The Home Minister has not touched that point. I am
saying that the weapons have to be modernised. The Home Minister says, "

T HaH 2

But he he is not talking about modernisation of weapons. Our policemen are fighting with .303 rifles whereas
the militants are fighting with AK-47 rifles. The Home Minister has not paid any attention to that. So, he has to
say something positive on that. ... (Interruptions)

MR. DEPUTY-SPEAKER: What is happening? Please go back to your seats. I will hear you, please go back to
your seats.

... (Interruptions)

SHRI RAJESH PILOT : Sir, we are walking out because he has not given any assurance.
14.02 hours

(Shri Rajesh Pilot and some other hon. Members then left the House.)

SHRI E. AHAMED : Sir, in protest, we are also walking out.

14.02-1/4 hrs.

(Shri E. Ahamed and some other hon. Members then left the House.)

... (Interruptions)

MR. DEPUTY-SPEAKER: So far as item Nos. 23, 24 and 25 are concerned, a discussion is being held in the
chambers of the hon. Speaker. We can take up item No. 26.

... (Interruptions)
SHRI BRAJA KISHORE TRIPATHY : Please allow me to speak for some time.
MR. DEPUTY-SPEAKER: I will allow only one of you to speak.

SHRI BHARTRAHARI MAHTAB (CUTTACK): Sir, in Orissa, there is a serious law and order problem. Five
thousand tribals have revolted against the callous attitude of the Orissa Government. There are history-sheeters
who have been protected by the Congress Government in Orissa. The tribal people who were going to Mumbiai,
after mortgaging their land, to earn their livelihood have been looted repeatedly. Still, the Government did not
arrest anyone. When the tribal people revolted, then only two persons were apprehended and put behinds the
bars. But no action was taken against the group, which was getting the protection of the Government. It
happened in Udaigiri and Ramgiri in Gajapati District. After that, the tribal people revolted on 8th December.
They broke through the jail and killed two people. One person fled away from the jail and he was apprehended
at a different village. Mr. Deputy-Speaker, Sir, after they caught hold of that person, they brought the dead body
and also another person to the police station and then they were burnt alive. Even after that, no action has been
taken. The tribals, apprehending serious breach of law and order, fled the villages. Two weeks after this incident,
another village has been put on fire. There is a serious apprehension of breach of peace.

In Bhubaneshwar today, a Cabinet Minister opened fire in a hotel. No action has been taken so far.



MR. DEPUTY-SPEAKER: Hon. Member, I heard you. Kindly sit down.

... (Interruptions)

MR. DEPUTY-SPEAKER: Will you please sit? I am on my legs. Please sit down.
SHRI BHARTRAHARI MAHTAB : A news item has been telecast in Zee news.

MR. DEPUTY-SPEAKER: Please sit down.

SHRI KHARABELA SWAIN (BALASORE): Sir, you should allow me also to speak.

MR. DEPUTY-SPEAKER: What is this? There is a limit. All of you are new Members. You should know the
rules.

The Calling Attention was taken up and the hon. Minister replied to it. Clarifications were sought and the
Minister replied to them also. The hon. Member who spoke just now was talking about law and order situation in
Orissa. The Calling Attention was not on the law and order situation, it was on the deteriorating condition of the
overall internal security in the country. Therefore, let there be no interruptions now. We will have to transact the
business of the House.

Let us take up Item No.26 now.

SHRI AJIT JOGI (RAIGARH): Sir, what about Item No.24. There is no dispute regarding creation of
Chattisgarh. Let that Bill be introduced.

...(Interruptions)
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MR. CHAIRMAN: Please take your seats.
... (Interruptions)
SHRI BRAJA KISHORE TRIPATHY : Mr. Deputy-Speaker, Sir, we want the response of the Government.

MR. DEPUTY-SPEAKER: Shri Tripathy, please sit down. We have a lengthy List of Business for today. We will
have to transact a lot of business.



... (Interruptions)

SHRI BRAJA KISHORE TRIPATHY : Sir, we want the response of the Government. You please ask the Home
Minister to respond. ...(Interruptions) This is a serious issue. The Government is remaining silent. ...
(Interruptions) We want a Parliamentary delegation to be sent there.

MR. DEPUTY-SPEAKER: Shri Tripathy, please take your seat.

... (Interruptions)

MR. DEPUTY-SPEAKER: Shri Braja Kishore Tripathy, please take your seat.

... (Interruptions)

KUMARI KIM GANGTE (OUTER MANIPUR): Mr. Deputy-Speaker, may I speak for a minute?
MR. DEPUTY-SPEAKER: I am on my legs, Madam. Please resume your seat.

... (Interruptions)

MR. DEPUTY-SPEAKER: I have to inform the House as to why we are not taking up item no. 23, 24 and 25.
Regarding these matters, the hon. Speaker is holding a meeting with the leaders in his Chamber. Afterwards, we
will take them up.

... (Interruptions)

MR. DEPUTY-SPEAKER: Hon. Members, when these matter come up, then you talk about them. Please take
your seats now.

... (Interruptions)
MR. DEPUTY-SPEAKER: Will you please allow me to conduct this House, Shri Braja Kishore Tripathy?

... (Interruptions)
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MR. DEPUTY-SPEAKER: This is not the way to conduct the House. [ am sorry. The senior Members should
not behave like this.

... (Interruptions)
MR. DEPUTY-SPEAKER: Nobody can conduct the House like this.

... (Interruptions)
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| T WE | HR TA?
MR. DEPUTY-SPEAKER: Shri Vilas Muttemwar, you are a senior Member. Please take your seat.
... (Interruptions)

MR. DEPUTY-SPEAKER: Where is the question of Vidarbha now? Where is the item on Vidarbha in the List of
Business?

... (Interruptions)

MR. DEPUTY-SPEAKER: Will you allow me to conduct the House?

... (Interruptions)

SHRI BRAJA KISHORE TRIPATHY: Mr. Deputy-Speaker, you please direct the Government to respond.

MR. DEPUTY-SPEAKER: Shri Tripathy, I cannot compel the Government to respond. SHRI BRAJA
KISHORE TRIPATHY : Sir, the Government should respond (Interruptions)



